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CONCESSION TO JOURNALISTS IN 
TRAIN FARE

1074 SHRl ARVIND NET AM ; Will 
the M m ® si of RADLWAYS be pleased to  
state ;

(a) the percentage erf concession given 
to accredited journalists in the rail journey;

(t>) whether this concession applies to 
the second class air conditioned coaches 
also; and

(c) if so, the percentage of concession 
provided therein ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS fSHRI 
MALUKARJUN) : (a) Rail travel cou-
pon books at 25 per cent concession in 
1 Class and 50 per cent concession in II 
Class are issued to the Press Correspon-
dents Accredited to the Government of 
India and the State GovemmentsJUnlon 
Territories for journeys performed on busi-
ness connected with bonafide Press work.

(b) No, Sir.

(c) Does not arise.

CONVERSION OF AGRA-KATHGODAM 
RAILWAY LINE

1075. DR MAHADEEPAK SINGH 
SHAKY A : WiH the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Government had accor-
ded approval to convert Agra-Kathgodam 
metre-gauge line into broadgauge dining
1990-91; amI

(b) if so, the reasons for not making 
agy progress in this regard a d  the steps 
taken in regaid thereto so far ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALUKARJUN) ; (a) No, Sir.

(b) Construction of a new BG line from 
Rao^mr̂ Haldwiia K&ihgodam has already 
bmn taken tip and h  targetted for comiplc- 
tion m  2 to 1 fears tim a Therefore, BO 
link tram  Agra to Kathgodaxn via Aligarh 
woukf be established. f

BARHAN-ETAH RAILWAY LINE

1076. DR. MAHADEEPAK SINGH 
SHAKYA : Will the Minister of RAIL- 
WAYS be pleased to state :

(a) whehter Barhan-Etah railway section 
is running in loss continuously;

(b) whether the number of goods trains 
plying on this section is limited; and

(c) if so, the reasons therefor and the
steps being taken to meet the losses ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN) : (a) No, Sir.

(b) Yes, Sir. Goods trains are being 
ordered as per traffic offering, which is in-
termittent.

(c) Does not arise.

[English]

FINANCIAL ASSISTANCE TO STATE 
ELECTRICITY BOARDS

1077. SHRI RAJENDRA KUMAR 
SHARMA : Will the Minister of POWER 
AND NON-CONVENTIOAL ENERGY 
SOUROES be pleased to state :

(a) the amount of financial assistance 
given to the State Electricity Boards dining 
the last two years by the Rural Electrifica-
tion Corporation; and

(b) the details of the number of 
villages electrified during that period, State- 
wise ?

THE MINISTER OF STAFE OF THE 
MINISTRY OF POWER AND NON- 
CON VENTIONAL ENERGY SOURCES 
(SHRI KALP NATH RAI) : (a) The
Rural Electrification Corporation has fur-
nished financial assistance as loan to the 
tune of Rs. 71,278 lakhs and Rs. 70,049 
lakhs (provisional) to the State Electricity 
Boards during 1989 90 and 1990 91 rev 
pectively.


